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cufated,  We are nog c¢ven aware that
they ¢wld be introduced  tomorrow
also.

Nothing has been indicated in
the agetida paper today, We do not
know h¢w this Government is functjon-
ing, Everybody in the  Government
does not %now wha¢ the 1ight hand is
doing.  They are unable to see ejther
hand. (Interriptions).

THE DEPUTY CHAIRMAN: Sush
majj, please.  (Interruption), For hea-
ven’s sake, lc: it not be that on every '
issue, every party has to make  this.
Mr, Mathor raised the  questjon. I
know your point of order, Please let :
me run this House. You will read !
some rule, T know already that if isa ]
mistake,  Every day, you want to:
rajse a point of order. I aflowed
people from your party, That is’
znough. (Interruptions). 1 have
say  that, I am just

{Interruptions).. .

e 8

SHRY AJIT P. K. JOGI (Madhya
Pradesh): The Chair has accepted that
it is a mistake. (Inierruptions). i

SHRI DIGVIIAY SINGH: the
Government say this,

Let

SHR® AITT P, K JOGI. We are
ruled by the Chair.

THE DEPUTY CHAIRMAN: Why
do we get angery over everything. Is it

necessary? (Interruptions). It is
reicher the mistake of the Chair mnor
of the Secretariaf. Let me put the
record straight,

SHRI DIGVIJAY SINGH (Bihar):

Then, this is the mistake of the GoOv-
ernment. (Interruptions) .

THE DEPUTY CHAIRMAN: I thiok
T have to stand up and then only, every-
body will keep quite. (Interruptions) .
Mr. Swaminathan, you spoke enough.

SHRY G, SWAMINATHAN: It came
along with the papers, The Minjster
did m» send the paper directly.
‘Interr~itions). The Secretariat should
-3 her respongible for this, (Inter-
wih ).

twa i

to!

(Interruptions). t
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THE DEPUTY CHAIRMAN: I am
not allowing.  Please sit dows, Us-

necessarily, without knowing amything,
the Members start having notions If
the Minister sends the papers. the Sce-
retariat  circulates them. It s a
c.hed fost to lisg it in the buginess and
technjcal mistake., The Minister shonkl be

be asked first to list it themn
circulate these papers which m a
requirement and the Parliamentary
Affairs Minister should have been

informed, The Rajya Sabha Secretarjat
and the Chair have nothing tp do with
it.  That is all, (Interruptions). He
has not come. There has to bea
motion. (Interruptions). You dorn’t
have to tell me, I know that there has
to be a motion. Whatever wrong has
taken place has taken place. If he
has to come, he has to come to with-
draw it finally,

He has to come to the House anmd

move a motion,

Demand for holding UPsC exams in 18
Regional langoages of India

=t favm gAr wegrar (faewit):

gRaT, § wed FT AT UF gd
A s fawaa A v swgan
g1 ga} dfaam ¥ 18 W™ w7
QT A YT AT AT FT
mar & T wEdl, s, afee
qEATTH, I, L, AEFT, A T WG
¥ g g Afagw X F 40
qra @ WY, afew 44 @@ 9" HwR>I
q¥ Zl;olﬂ'oQHO?ﬁo m T"ﬁ?:"%in'
o At @ adenT Faw fas
T ¥ &Y WY € 1 w6 wwr W
gfrardar sas @ 7€ & | @ @
# gotma T & € R fr
T WG 9T & wemw ¥ ¥
qeTe & w1 wF )

SrawTafy aEiedT, a8 U W
N atg 2, am woo Y A 2
8 W § FATAT A HiZle &1 WIE
frgd afgwr ¥, A ¥, #wy &, RdeY
ﬁ,gﬂmﬁﬁ,m@rﬁ,mmﬁf £
m%ﬁ&.w?m(i%mqgm

™«
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qaqd *regafy, Jaga TuwEEdl, uw-
9% TN WX 9gd @ 46
FILIT T ALAT AT 9 @1 5

wgrear, 4 g fzaEn agar &
qgi W A EIT ¥ 1990 F #AAg
TITH AT IST AT a1 FOG g F
q1e o1 7 yedATT T@T HWIT | gEd
§ gagwfy ¥ ag woara arfe fean
faad aft = & ovr ¥ fyan
#w F AW 4, wiwe qEf F
AW I, HAGT TR & AW &, TG
el & @ 9 fagiv ad gl 98
weara arfea fray & @ SsTHmEnT
N gvit afieifad it worsl §
2t arfge \ gEd Faw ST
gfqardar adl @ =sifge + 9@
FO AR A, FO ARN I 0 W
FUET F W @A ¥ 9g #wuS Ay
gfvardar smar o =< W W E |

[ sraamemer (dwz fasy <oit) datda
gel

qEET, THT BT IAA FAWRY
HAST Al F qreAq ¥ 9@ g, o
g7 AT ¥ TgwT A §, s few
el & ogy §, Y AT & o 7
q%7 £, ¥ ¥4« @ ANT F qreAq ¥
Fe-a8 6 9T A1 WMy 7 1 Wy
gt wry f5 ¥ ovw § 1 wafeo =
g 5 s @ wfqwr & afew
zafan arg § 5 SwT ST et 81
gafan Y < e Wl
wEi ¥ agy § 4T AT wrgwnST ¥
farr AveT T €, IWhsT @ g )

ITEATETR AE, WA wfqoa qF
&t JrT g 1 S AT AR
qFERTH AT @I § | I IR
I & WET 9T WUNT A 0
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a7 & &5 980 93 Faw HWST WhT
¥ & ofwarg gy & Y arede
aIETH GOS0 qg Z¥ &7 SEr
gifge = A g7 A fF oS
T @ ICE T WT F WEAT ATRAT
g & i F ow@iH o ar
TEE F WEl § wOL @@ Jy
AN WICHIT AR F qISgw ¥
forerr a1y =30 ¥ =9 F @ wAyg
FAT 2V TZT §, ST W Fqy v
SRl g, I 9eaq ¥ fawrs
ag faearaars 41 fFar 1 Q@ &)
TH ONE F gwred R sig oo
godtougotfio F mHEx wHUST *Y
afqardar @™ G ooff  IEy
Tt ® owE f{ar S
... (interruptions) . .

THE VICE-CHAIRMAN (SYED
SIBTEY RAZI): Let him  complete.
Mr. Swaminathan, I will give you the
floor. Please take your seat ..(Infer-
ruptiong)... Mrs. Natrajan, I will
give you an opportunity (o ventilate

vour point of view...(Interruptions)...
I wil? allow you,

SHRI SHANKAR DAYAL SINGH
{Bihar): Don’t worty. Please  hear
me first. )

IIYNATE  WEIRY, S AT
TR HeglT S ¥ IsE@v g &
Fgar agaT § fr 9w ¥ wew H
Tirear ¥ foar s1T ) s /9 @w

;g 3 g‘iﬁl %
'-.wﬂ :%;
|

49
{
&
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wfmy w4 | Fq ¥ A 60-70
AT wRAT F AWAT weEr AGwgr
Jufeds A | qg WHST AN TAT F
AT USH TAT § IS IH7 & | gAR
St fea efaor & oy &, S9ST  awew
EAGTE ’»ﬁ? fafegq ®v § @rve 81
gdr ¥, afFF owwe AG s ¥
Y grawer ¥ 9T FV GEAIE T
@ & wrer =Ww@gar g, afaw ¥ ouw
qE I R AT T FEAT W@,
wafy qETSa At WY gw F, iw &
et Svawd afl @9 wr §
fgedy @ Al wT g, wASH @Y g
gH W AN ST FE @ g aly
iR AT % fag =z w@ &
TYqG  AMAA, AL, AAAAH, FAG,
srafeagr, ST, e, guiEn, i,
g, 15 WWIE  1992-93 TF
wE & dfqaw I owsew wagedr ¥
AT 39 I AW W T, {9,
stweft e Rfgd zwd oWk SR
g g FFAT 48 3 B s Fodo
sgoflo TN UMT 99 &HTH fafaer
- gfag * qA&T GH FIE FIE wIRT

a1 ATFT WAL §, HWiToTcTHo  HIX
moqretr{o FAHTY, Gl SAGT HEE
USH | AL Had F wfr afew

IE  NiT AT WD H o AT g“rar
& 1A gedioumodfio H ag g
wifge 5 @S AR & @ ar
ag WIS W FOEd g
=ifge, HAST 1 74 Favar Al

SHRIMATI JAYANTHI NATARA-
JAN (Tamijl Nadu). That is the prob-
lem.

oY wwe e fag : T Far
A FgAr & 5 gary S qEor ey
F w0 §, & Sy wgAr FwEar g v
¥ et ff qer «fY argtgrg
foedy agiamast & ... &= =mig
it gatEr gEd i o mcnq’
gt & 1 Sy fawar =gy
ITAVIETH S, TT 999 W 1968 ¥
WIed &I ¥ 3g fAoy faar ar,
Al al F "@F GT WX Yool
uRofle F GIWA 88T AT Wikw
qredry T gRerer ofedT w1 =
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| &R gfmt ® sfgre # e—7 ant

SHRIMATI JAYANTHI
JAN: Sir,. ..

NATARA-

THE VICE-CHAIRMAN (SYED SIB-
TEY RAZI):; Let him finizh,

N awT @A™ fag - Imaw w0
AT AGY GAT QW | ;Y S fag
sy agi a3 &, favaary war fag o
93 §, e ot 43 §, wra fagrey
Frsady Y 43 & FHg F Ul
AAEE  JigT &3 §, A §3§1
E) TRar g f5 w’w aHT w‘rim
g & WX g A&y Sy marvw TR(F
g1 g 9T Y AW 5 g7 F IEF
aﬁ H VI X % g wAT A
oiF T ggA A ama 1 B owd
&% 3 gag W KT qT | w47 A
Fgar § B wa 98 w57 v g

F@ d%F 9T W IJAGT AYE T
AR gAT =qrfgr o

SHRIMATT JAYANTHI NATARA-
]AN: Sil'..,

THE VIEE-CHAIRMA®N (SAYED
SIBTEY RAZI): T will aliow  you.
Shrimati Veena  Vermu (Interrup-

fionsns) . ..

siveelt don ani (wew  wdW):
SHGATERLT ”?: q qﬁvﬂw Tro
"qEglaT S
ARET ATT3T »n‘r AT FFT ST
I IS 2, IEE MAT T TEE
g 1 F g wRAl AT f&
1990-91 ¥ TNW I FHET ST AF
FzT o wEr 4, na%wgnzt
faarafig 1 gadm qesarafaty
gqy  wfadgT &1 MU G@T wF
sega fear arat gl g fawrfeor
Fr 41 ok qg = ww Ar fx
AT AP T &7 R A AW
ey v:eﬁvxmﬁm*maarwm

gﬁ
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T wRA, ST g dT FAS 2,
3w % faaraaE § 0

SHRIMATI JAYANTHI NATARA-
JAN: Sir...

THE  VICE-CHAIRMAN (SYED
SIBTEY RAZI): I will give you the
floor. Please bear with me. (Inter-
ruptions)... The Deputy Chairman
7 alreadv noted your name. So,
‘et it be eranted, Then 1 wili give
vou the floor.

SHRIMATI JAYANTH1 NATARA-

JAN: No. I have no  objection to

Veenaji ar all, T want to let her
creak,  What I want to say is...
(Interruptions). . .

THF  VICE-CHAIRMAN (SYED
SIBTEY RAZI) Please take your seat.
nierruptionsy. .. Jayanthiii, please
tuk, your sgat. I will 2llow you.

When T am promising o give you the
Foor, why are you gefting so agitated?
Unterruptions), .,

SHRIMATY  JAYANTH] NATARA-
*AN- Yoo have not 'itoned to me
at all  (Injriruntions) .

THF  VICE-CHAIRMAN {SYED

SIBTEY RAZI). Let us have her point
¢ view firs; Piease it down.

SHRIMATT  JAYANTHI!
"AN: T »m nor objecting (o
You have noe given me one
This is mc.t unfair,
upoio her
I 2m saying.

NATARA-
Veenaji,
minute.
I .m rot obiect-
You don’t iister to what

syrat #mr ant . IEAaTsIe
w3ley # qigAw Godw I3 HH
TYaeff areaT Sy Uzt 37 7 248
A a7 w=9Y &5 1990-91 ¥ &Y 7fYow
T war 71 fae fammoehe &
{sgat) . ..

SHRIMATL JAYANTHI NATARA-
JAN:  Sir. what is this”

wyeweaw  (fuz fesd wR)
wira, Foar, | () ...

[12 MAY 1994 ]
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Please baar
All of you
permitted her.

You will alsg be speaking,
with her (Interruptions).
take your seats. I have
(Interruptions).. .

sty drorr awt el o Wy
wfafg. . .. (smaew) . . .

SHRI H, HANUMANTHAPPA (Kar-
nataka): Why are all these Hindi peo-

ple speaking together?  We are not
agajnst Hindj,

SHRY DICVUJAY SINGH (Bihar):
Who is spraking here about  Hindi?

(Interruptions)

IoawTeas (= due freq )
7Y Fear afsy

HRAr "o At ;. SoETERd
TEiEw, U UFATNT TR 30
Tz arely dodwr wfefa 30 3w
afafy ¥ @ soar dew wlaEga
ferr——o wfafs ¥ Y Aerx § 7
Z7 oiq WX gL TS F oA gEAA
az meafs 41 ug fawen  faar
S o1 A1 g AW FWel 9T F
TaAT AR fRa0 @ wgr ) w9 =
T WY g FWET B I 4%
faare BT w@w AT S ogAEm
srsaray AR @ gfqdss Fr dress
gT ¥ ¥ T 7 FridAg g’
& qradig wATS I, a0 9T AR
FF wer ady 3, H =g 2 F #w
T SFE STH

THE VICE-CHAIRMAN (SYED
SIBETY RAZD): Shrimati  Jayanthi
Natarajan.

SHRI G, SWAMINATHAN. Why

don’t you give an opportunity (o the
Opposition?  Why are veu giving-the
chance only to Conaress Meirbers?

THE  VICE-CHAIRMAN (SYED
SIBTEY RAZI): I wilj give you the
floor. I have noted your name. Iwill
identify you,
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SHRIMATI JAYANTHI NATARA-
'JAN (Tamil Nadu). Thank you very
much for permitting me fo speak, Sir.
I associate myself whole-heartedly with
what Professor Vijay Kumar Malhotra
has said, I think the Indiar languages
should bc given importance in the
UPSC  examinations, Bui I could
not disagree more with what  Shankar
Dayvaljj said because this is the exact
fear of the non-Hindi speaking people
of the country. Under thc guise that

Indian languages should be promoted
what  Shankar Dayalji said was,
“Please  abolish compulsory  English”.
(Interruptions).. .

We are all aware of the rules, You

already have the facility of taking the
JPSC examination in the Hindi langu-
aga and the English language.  The
demand is that it should be in all the
national fanguages. I agree to it
whole-heartedly,  There is one compul-
sory English paper. My demand s
that it should be retajned. It is all
very well for Shri Shankar Dayal Singh
to say, “Scrap the English paper.”
(Interruptions)

THE VICE-CHAIRMAN (SYED SIB-
TEY RAZI): Please listen to her.

SHRIMATI TJAYANTHI NATARA-
JIAN: Pandit Nehru and successive Go-
vernments have given us the assurance
that Fnglish language will be retained as
a Jink language. Sir, people  speaking
different languages come to Delhi and
participate in the Central Services. If
they do not know Hindi, how do we

communicate with them? Somebody
speaks Assamese, very good. Somebody
speaks Tamil, very good, How do

Assamese and Tamijlians communicate?
This is a certain form of language fun-
damentalism. This  imposition  of
Hindi through the backdoor will not
be tolerated by the people of the South.
The English language should be retained
as a link language. The English language
will always remain a link language. We
will not allow you to force the Hindi
language on us. (Interruptions)

THE VICE-CHAIRMAN (SYEpD SIB-
TEY RAZI): Please sit down. dnusjuy)
tions) Plyease bear with me. Shri Mu-
rasoli Maraa,

TRAJYA SABHA ]
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SHRI MURASOLI MARAN (Tamil
Nadu): Sir, T am un-happy about  the
way in which the Hindi controversy is
again raisire ite head.  Vet. I am hap-
py, that at least, the Tamil Nadu Cong-

ress people have Jearnt a lesson and
they are preaching for the continuation
of the English langlage, The ideal si-

tuation would be when all the 18 fangu-
ages bhscome the official languages, We
should be ablg to take the UPSC exa-
mination in all the 18 languages. It
would be an ideal situation. Our plea
is that until and unless we are able to
trasact the nations business in all the
18 languages, the English  language
should continue, There is no other
way. The day If you jettison  the
English language, there will be danger to
the unity of the nation (Interrup-

tions) .

SHRI SANGH PRIYA GAUTAM
(Uttar Pradesh): Not at all... (Inter-
ruptions) .

THE VICE-CHAIRMAN (SYED SIB-
TEY RAZI): I will allow you. (Interrup-
tions). Don’t be so emotional. (In-
terruptionsy. It is a very senmsitive
issue, Mr, Murasoli Maran is speak-
ing. Let him complete. (Interrup-
tions). Let him complete.

SHRI MURASOLI MARAN: Sir, the
English language is not my mother ton-
gue. I have no love or affection for
the English language, But the English
languag, is 3 must, It is a necessary.
Once Pandit Nehru sajd, “Fnelish is-a
window {0 the world,” If vou close
the Englisy language, then we will be
ignored. It is an internaticnaj langu-
age, It is not a colonial language,
The situation is not like that. Al-
most all the countries in the world are
now learning the Pnglish language, Even
the French people who are very affec-
tionate towards their language, are also
learning the English language.  There-
fore, T would say, “Let us rot be hasty.”
Let us not... (Interruptiong). The
Fnglish language a boon of  Saraswati,
Le¢ us no abandon it. Tf you abandom
it, how will we understand one another,
It is the only link which is avaijlable.
Until and unless we attain a situation
where all the 18 flangnages beooms tho
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offici2’ languages, the Engli<, language
shou!t continue, Let us not be so
hasty, If you become isty, then

the uaity of the nation will be in dan-

ger. You are jeopardising the unjty of
the _onitry,
EfHRI G. SWAMINATHAN: I am

verv hippy tha; hon, Members Shrimati
Veen Verma, Shri Shankar Dayal Singh
ane! ?.of Malhotra are advocating  for
the regional languages. We all agree
tha: +hz regional languages gshould find
a 22 i{n the administraiion of the
coun.;y . There is no doubt about it:
Bu: then we, who are coming from the
South, are finding it extremely difficult,
except thay in  Parljament. when we
speak, our speech is translated, But, in
Question Hour, our people from  the
South are finding it extremely difficult.
If you do not know English, then what-
ever interpellation you make in the ques-
tion Hour will not be understood..(In-
terrv~tions). T am only expressing my
feelirgs, I is because I know English
that T am able to interpellate 1n that
larguage.  But there are many Mem-
bers, in my party itself, who are very
good speakers bug who are not able to
interpeiate properfy in English during
the Question Hour and there is no sim-
ultaneous (ranslation at thay time, If
that is the position in Parliament, you
ca~ vnderstand the plight of the people
who ©Ome over here and who do  not
know Hindi. When T gpeak to a tele-
phone operator jn Fnglish. she replies
in Hindi.  FEven if you have to get
a ticket at the railway statjon, When
vou speak to the clerk in English, he
dosz net sneak in Fnglish but he speaks

in Yindi onlv. T had a feeling that
they wer- deliberately doing it.  But,
when [ happen to talk to some  people

there. they sajd thag they hLnew Hindi
only and that they didn’t know English.
Tk situation thag has come about in
the North is that even though
thare should be a two-larguage formula,
most of the Hindi-speaking States are
now vcoing in for a one-language  for-
muls, We have gecn the casc of Bihar
and we also note that in Ultar Pradesh,
English has now been relegated to the
third place and it is also pnot compui-
sory.,

[ 12 MAY 1994 ]
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to relegate it further so that (he people
in the North need noy know  English.
If thev WJo not know English, the  peo-
ple in the South, who may know Lng-
lish only, will no¢ be able to communi-
caiz with these people,  With all res-
pects to Mr, Shankar Dayal Singh, 1
weulg like to say that while he is advo-
cating the prominence and jmportance
of the regional languages. I feel that when
vou jettison English, there will, then, be
no linkage between the South and  the
North, Sir, I, as one whe Is interested
in ihe congress people, interested in this
Government, interested in  everything,
would only say that when there is a
fissiperous tendency prevailing all over
the world—even big countries are  un-
necessarily breaking up and they are
getting into » lot of difficulties—we are
very happy that India is united even
though we have many problems today,
whather economic or any other thiag.
1 would request my friends. “Don’t try
to create a monster at this stage” Ma-
dam, at this stage, I want to point out
the feelings among the people in  the
South, I am one who is  personally
very compromising and our hon,  Chjef
Minister herself knowg Hindi. With all
that., when vou start talking like  this,
my blood boils, People in the South
fect that they are being pushed into-the

wrong side, As I have already said,
you are jettisoning the wumity of the
country, You are jeopardising the

ver, unity of the country, more 50
wh*n the unity of the country shouid be
upnerinost in our minds, I would re-
ques; the hon, Members (o give  due
importarce to the rsgional languages. .-

THE VICE-CHAIRMAN (SYED SIB-
TEY RAZI): Now, please conclude...
\nterruptions). 1 would request you to
conclude,

SHRT G. SWAMINATHAN: Don’t
create disunity in the country,
SHRI $, MUTHU MANI (Tamil

Nadmy. Sjr, T also wang {o add some-
thing, with vour permission... (Inter-
rupgions)

THE VICE-CHAIRMAN (SYED SiB-
TFY RAZI): Shri Chaturanan Mishra,
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fam & Jar (st fowea wea)
g arfgar ot T @ 20

ot wgow faa (fegre) @ 3w-
TTEGET ARIGY, a9 & §IH U9
qw @ fpawr wmridde g oz AT
W e w1 9gH A g §Ar A=A
2 lzda wWrEdr d8 g MT 3AH
T dfgfea agwam a8 B T
TEFT 2H AW FT ANET H A
Fifer | A E wEH a8 F+3AT
g & et & wmwim wifwioa=
wigi g fwar ¥ AR wfRaE
i foar g d & wfefwas &aw
2 wfwa gaF me A faar gan 2
f‘q;_.
Notwithstanding English (o
for official purposes,

continue

A T F WiRA T AL IH AT
F gma Wy AgE s ¥ fafag
aret ¥ fear fr gfe d=w @8y
FET T wifwlnagd qweEw | &
et g & #E F adl g S
SN ar fear 91 SR gA AW
amE W, &2 AT A€ 4 A |

SHR! S, VIDUTHALAI VIRUMBI:
(Tamil Nadu): Nehru’s assurances have
not been put into effect...(Interrup-
tions)Over the last 40 years, they have
failed to implement them,

SHRI CHATURANAN MISHRA. I
referred to that also,

1.00 p.m.

Thag stands,  What is the issue at
present? On this, I am of
the opinjon  that the Hindi

language should not be imposed
on non-Hindi-speaking peopie, Similir-
ly, the non-Hindj-speaking people should
also not impose Fnglish on the Hindi-
speaking-people. ..  (Interruptions)...

SHRI J. S. RAJU (Tamil Nadu): We
are not jmposing... (Intertuptions)...

[ RAJYA SABHA }
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is only a ink language. .. (Interrap-
tions). ..

THE VICE-CHAIRMAN (SYED sIB-
TEY RAZI): I reques; the hor, Members
to bear with me, Membeis have to
listen (o the point of view of others
also, I request all of you to tahe vour
<cals, Please take your -<eats. You
have to listen to the noint of view oOf
others.  You cannot do like this...
tInterrationg

SHRI CHATURANAN MISHRA:
Please listen to me, When T am
speaking, why are you intetrupting?

THF VICE-CHAIRMAN (SYEpD SIB-
TEY RAZI). Mr. Mishra... Interrup-
itons)... Mr. Mishra.. . (Interiupiions),
Mr, Chaturanan Mishra, please address
the Chajr. You please don’t involve
vourselft in cross-talk.. .. (Interruptoins)

.Please take your seats. 1 had already
g'ven you the floor. You have to listen
to the point of view of others  also,
Democracy requires us to hear the point
of view also, You cannot bulldoze like
this. You please take your seats...
\Interruptions)... I am  sorry.  You
please take your seats. I have given the
floor to all of you, It is no¢ fair. You
have to listen to the point of view of
others, Please take your seats, If you
want to say something, if you want to
differ from him, T will give you the
floor again. But please don't disrupt
the proceedings of the House like this.
No, T am not permitting } am not allow-
ing this, The Chair is on his feet.

SHRI MURASOLI MARAN: Sir, one
minute. .. (Interruptions)...

THE VICE-CHAIRMAN (SYED SIB-
TEY RAZJ): Mr. Maran, you are a very
senjor Member, I am sorry to remind
you this, Please take your seat, This
{s not fair. You have to hear  the
poin¢ of view of others also, This is what
democracy teaches us. You please take
your seat... (Interruptions)... Mr.
Murasoli Maran, you are a senjor Mem-
ber, How can T convince you? If you

want to say something, T will allow
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Yau later op. I am not geing (o per-
m,t you like this. . (Interruptions) . .
Mr. Mishra, vou please finish,

SHRI CHATURANAN MISHRA: Let
ne finish T will come tg all
Getontions, If you want ;0 puyg
qi slion, § will answer gt
vomplete my version,

your
any
I want to

) SHRI S, VIDUTHALA] VIRUMBI:
Fhis is the plight of (he South Indjians
tInterruptions) . . .

THE VIQE-CHAIRM AN (SYED-
SISTEY RAZI):I am sorry that this is
10 a question of South India, This is
¢ question involving our nation, You
should think of everything jin that pers-
pective. I am sofry that you are pas-
sing such remarks, I am not going
to permit such things. 1 am not going
to give you the fioor like this,

SHR1 CHATURANAN MISHRA: I
have already sajd that the  assurance
given by Pandit Jawaharlai Nehru should
Temain,

SHRY MURASOLI MARAN: What is
the assurance?

THE VICE-CHAIRMAN  (SYED
SIBTEY RAZI): Mr. Mishra plaese try
to be brief and make your poing of
view, This is pot a debate. This is

not a discussion at ali.

SHRT CHATURANAN MISHRA: Mr.
Vice-Chairman, I would have finished my

speech by  this  time, T bave already
pointed out that whatever assurance
was given, it must remain  Nejther
should the non-Hindi-speaking people
impose English on the Hindi-speaking
people nor should the Hindj-speaking

people impose Hindi on (he non-Hindi-
speaking people.

‘SHRI MURASOL] MARAN: That is
where  he js  twisting  the issue.
(Interruptions)

THE  VICE-CHAIRMAN (SYED
SIBTEY RAZI): Why don’t you alow
him to speak?
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SHRI MURASOLI MARAN:
Nehru's assurance is thap English will
continu: as fYomg as the  non-Hindi
people  want  it. There is no
quasction of Jmposing it.

SHRI CHATURANAN MISHRA: How
1s i+ being done? In the UPSC exami-
nations.  there are certain  papers in
which people are forced 10 Wwrite in
Enalish. Tt is on record, There are cer-
tain paners in which the questions are
in English and people are asked to write
in Fnglish alone. This js compulsory,

SHRI MURASOLTI MARAN: There

is only one paper.
SHRI CHATURANAN MISHRA:
NoO, not one paper.

THE  VICE-CHAIRMAN (SYED

SIBTEY RAZI): Mr. Mishra, please try
to conclude. .. (Interruptzon.s) N {
will permit you... (Interruptions) . - .

JuATRs  (dur  fal o)
TR WA §7 ¥difE W AW
a1 F

=t sgTwa faw g w1 Ens

& FR £, W A eurd wX @
i

d

Therefore, what we are saying is...
(Interruptions) ... Just a minute. There-

fore, today’s dharna is not to make
Hindi compulsory, Nothing of the sort.

SHRT S. VIDUTHALAI VIRUMBI:
From backdoor.

SHR} CHATURANAN MISHRA:
No backdoor. How can the question
be through backdoor? (Interruptivns)

Jrawtmn (Hox fal@d )
IgqAT S, mmﬁmﬁé’n
Tf q g FT AqE A T
AT AT A Fg T AT A

SHRI S. VIDUTHALAI VIRUMBPE:
In the name of Option, Hindj is being
imposed on the South Indians.
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SHRI CHATURANAN MISHRA:
It that js happening in South India, if
that is so. why don’t you go ir ’dharna,?

SHRE G, SWAMINATHAN. We will
go In ‘dharna’.

SHRI CHATURANAN MISHRA:
¥ you want, I will support you.

SHRI S. VIDUTHALAL VIRUMBI:
In practice, Hindi is beiny imposed,
(Intcrruptions)

Immarema (dur fas i)
TEAAT S, AT GAY qT T, AAL
& a@ FT 1 IaW A Wiz IFF
aR # faar w3 AT & gaer
W/ oA ey AT w0

it wgTe fas  ga A Y I
N A F 1 AW § wAW a9 A,
98 ¥ ®E wET A ¥ gvw ?
TgET, g0 SarAr Gea d 5
T F@T T oad ¥ far a4l ¥

Jarfs ag oW w2z @ &\ fauw
o g% ¢ fF fedt My arx ar
WA AW F A AT AR §
& sgr ox dnfaw doaad 3, @

FEAAYT 7 g | AT TF YU AT
TEAT RN Ffan &1 Y ar g,
afer § ag  warr =gar g &
g Fr faafg mgw w2
g arg $eT A @ w7 gatan
F1  uerez &1 fqar ¥

a

Iqawreas (daz fasa i) : o
T JHeT B )

st JgUEE fas . QwAw HEe
& 1 Sifasa =7, sEr USTeE F%
faar & s g =% ofy ot -
FAT § A0 AT AR E WX A H
5@ qra %1 W Fgar =rgal g &
T F AR § afs F15 7@ F@T
g @ a@ qad & &
FI@T L AT IATA & 1 TH €9 % gH 9&
faars 2, T & =y aw-
e Fg RATEfr 1 A e Y
oify fe 7 gw wwe feedy e
W o W@ gH 9T A arfedr |
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SIgArETy (T2 fJsy @)
S ST Y

A wglET faw: AT fARET
WA AWM & wWid ;T gHRT
q war gad Far g 6 gemaadr
w whrda gwm @F faser T
difer, wfafere wdffs & d@ifET
£ ""4'{65? iR AT F QA
W TEds g fe=r ara o gsitds
g 187 Fm  # AUt # &
A w Al AR A T
famraar afgr

SHRI S. JAIPAL REDDY (Awmdhra
Pradesh). Mr, Vice-Chairman, Sir, I
am from South Indja, Bui I did met
find any contradiction between the pesi-
tion taken by Prof. Malhotra Shaskar
Dayal Singhji and others and the pesi-
tion taken by Mrs. Jayanthi Natrajan,
Shri Murasoli Maran and Shri Swami-
nathan, 1 did not find any contradic¢ion.
My powers of understanding may be,
perhaps, limited, The questioa today
is very limited.

SHRI SHANKAR DAYAL SINGH:
1 do not agree, It is onlimited.

SHRI S. JAIPAL REDDY: The ques-
tion todav is very limited. The UPSC
should take care of the regional famgu-
ages, There is no need to pit regienal
languages or Hindi against English.

(Interruptions)

THE VICE-CHAIRMAN (SYED
SIBTEY RAZI): Mrs. Alva, if you want
to intervene just mow, I can give you
the fioor.

THE MINISTER OF STATE IN
THE MINISTRY OF PERSONNEL,
PUBLIC GRIEVANCES AND PEN-
SIONS AND THE MINISTER OF
STATE IN THE MINISTRY OF PAR-
LIAMENTARY AFFAIRS (SHRIMATI
MARGARET ALVA): 1 have to go tO
ths other House also. They are calling
me becauge of the same thing....

THg VICE-CHAIRMAN {SYED
SIBTEY RAZI): I got your name, Buat
vou said that you will spesk at the endl.
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SHRIMATI MARGARET
Let me clarify and go.

THE  VICE-CHAIRMAN
SIBTEY RAZI): There are (wo more
Members who want io speak., If you
want to intervene jusy now, I can ask Mr.
Reddy to :i: down. and ycu can inter-
vene.

ALVA:

(SYED

i

SHRI 5. JATPAL REDDY: 1 will
speak faler,
THR  VICE-CHAIRMAN (SYED

SIBTEY RAZI): She has to go to the
other House. Let her take the floor.

SHRIMATI MARGARET ALVA:
Sir,, there are a few points which have
been raised, and we are also aware of
the agitation that has been referred to.
1 would like to make one or (wo issues
clear so that, probably, a lot of confu-
sion which has been created could be
sorted out Eight years ago, for what
is known 2s the Civil Services Examina-
tion which covers 27 Services, all the
langmages of the Eighth Schedule were
introdaced, You can take the examina-
tion in any of these langunges what is
known as the Cjvil Services Examina-

tion. Sinc: the fast eight years, (his
facility is available, This facility is
available ... (Intermuptions).

THE  VICE-CHAIRMAN (SYED
SIBTEY RAZI): Lle; her complete. 1

request vou, Le( her complete her state-
ment,

SHRIMATI MARGARET ALVA:
Thig is the Combined Civil Services
Examination which covers 27  services

like the IAS, the IPS thec Foreign Ser-
vice. There are 27 Services, Begides
this, there are other examinations also
For insiance, for the Engineering Ser-
vices, since most of the technical terms
are in £nglish. it is stil conducted in
Englisy, because everybody in the country
is not able to switch over (o all these
langmages for techmical scrvices, But
there iz 2 demand, and [ concede there
is 2 demand, that every examination
that is being conducted should be con-
duxted in other languages. T would say
withou Thesitation that the Satish
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Chandra Committee which has baen
meationed has made recommendations.
We are in the process of switching aver,
I cannot say in one day because it takes
a certain process to conduct these exa-
minations in so many languages. I
assure you that nome of us is agaimst
al] the languages being given an equal
place in conducting Civil Services FExa-
minations, Give me a ljttle time, I
cannoi here go through the details of
where and how we are processing it;
but we are in the process of implement-
ing the recommendations of the Satish
Chandra Committee. Bu: there is a
second jssue on which I would admit, T
come from the South, I am not amnti-
Hindi. I had Hindi as second langnage
for my B. A, Coming from the South,
I am not taking a position on this. I
am saying that English paper is still
there as 5 compulsory paper, But let me
clarify 1t. It is 1042 level for the
Civil Services Examination and it is a
qualifying exam. Marks are not added
for ranking, So, the rank js not affected
whether you ger 60 marks or you get
qualifying 30 or 35 marks, Please rea-
lise that for the present, as long as so
much of the work of the Unjon Govern-
ment is taking place in English not be-
caugse we chose it but because we had
200 vears of British rule due to which
all the records and files are still in Eng-
lish—w, have to. for the present,
without cutting the link of being able
tr communicate with each other in the
couniry. use Pnglish up io a point. We
have Hindi Salahkar Samitis. We have
them in the Ministries. We are trying
to bring in  typewriters. train people
both in English and in Hindi, and so
on.

SHRI SIKANDER BAKHAT: I want
vou to yield for half ;, minute. Has
somebody from the Government gome
to that place of dharna and given this
sor¢ of an assuramce?

SHRIMATI MARGARET ALVA:
I am sorry. I am very clear that these
issues cannot be settled by the roadside
or in dharnas. T am very sorry.

PROF, VIJAY KUMAR MAL-
HOTRA: Not today. bug for eight years
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it hag been there. Satish Chundra Com-

mittee report is there for the last four
years.

SHRIMATI MARGARET ALVA:
Mr, Malhotra, you have repoits of vari-
ous committees and your cwn Poll Re-
forms committee’s  reports are lying,
Have you been able {0 come to a con-
<'usion within orz year or half a year?
Yo have to carr gl the States with
vou, I am sorry. This s ne¢ a question
which concerns... (Intcrruptions). 1
i sorry. On every question of exami-
nation reforms—because  (hey are All
India Sasrvices in which all the States
are participating— have to—and ig is
required of ws to—consulg all those in-
volved, and I can assure your that the
rrocess has been gone through. a conse-
nsus has emerged and the issue is in the
finay stages of implementation, But I
would certainly say even today that we
are sot ccnidering abolishing the Eng-
lish paper because the assurance has
been given that link language will conti-
nee and we stand by it,

SHRT S. JAIPAL REDDY: Mr, Vice-
Chairman, T had not completed,

THE VICE-CHAIRMAN (SYED
SIBTEY RAZI); I thirk thc matter
ends, The Govermment has made the

position clear. You have been able to
draw the attention of the Government
to the dharna. Do you still want to say
something? Shg has clarified the stand
- of the Government, Mr. Jaipal Reddy, I
will eive you just two minutes,

SYRI S. JAIPAL REDDY: Sir. today,
we a'lowed language 10 become z bone
of contentjon, The dharna is limited to
the nauestion of accelerating th. process
of introduction of regional languages
as the media of examination, There is
ng question... (Interruptions)

SHRIMATT MARGARET
In other exams, it is there.
tions) .

SHRI S. JAIPAL REDDY: 1 am not
reacting to what the hon, Minister has
said. I am only trying (o moderate
what had peen talked aboug earlier.

SHRIMATI MARGARET ALVA:
What is there to discuss?

ALVA:
(Interrup-
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SHRI S. JAIPAL REDDY: There is
no need to pit the regional Jangoages
againsy Engtish. English shall continue.
Hiadi shail continue, Inp addition to
these two, the regional languages of
tne country should also be strengthened.
Thot is the idea.

THE VICS-CHAIRMAN (SYED
SIBTEY 12AZ1): I think that is enough.
(Interraptions)

SHR1 SIKANDER BAKHT: Please.

SHRI INDER KUMAR GUIJRAL:
Sir. T will take just half-a-minute.

THE  VICE-CHAIRMAN (SYED
SIBTEY RAZI). The Leader of the Op-
sy icon '3 oon kBl lezn. f hroe identi-
fied him. (Interruptitons)

7r all Members are very cnxious to
make their point of view ai this stage,
i+ is okav, But this is not a discimsion.
Tt h~g been allowed just as cn item in
the Zero Hour,

SHRIMATI JAYANTH! NATARA-
JAN: Sir, Mr. Jaipal Reddy himself did
not understand whag he was  talking
about.

THE VICE-CHAIRMAN (SHRI SYED
SIBTEY RAZI): Sikander Bakht, please,

=t oy q@@: AL TIgd,
U G479 EY AETAT AW AA FEAT |
.. (maaw=) ..

s weie W (WEr
WA IgT § AT AT, TR F A
qAT, wewr § gl gAv, g W gw
ciico M|

Iqgwnedss ;- sigaz fae el
o Fr A gAT,

st faweex w&d : WEX TE™, W
wa A Sirar g, S99 9 ST Sar
g) 5‘3' B “ﬁ q-a%ﬁ STAqTH %gi' ngil'
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gaﬂ"fnﬁfm @r & fis et A
qal  Sg TR Tgal A0y, WS
Haet A mafgwa w4 FT Q@
ﬁifﬁﬁﬁsﬁﬁﬁmﬁm‘f@
& fa=r xﬁtmsﬁ & A

r}" maa % qarrmaagrargm%r

farmr s [ wrEgw ¥ A7 fasger
Y § 5 ey ae-aasEl
el o wEm W qEd Sa ¥
A A G @ FW A gar
F gRa wifaw W@ Ay wE
TAST FT G & W FE FL @,
g & A gEm & wifge Gy
FXOW, F I W@ E AT AR
el & wgaw fergmm # awm
3 &M, St 83 degw F ¥, oAH
W1 sfgw ¥ waw W AT e
AT =rfe | SEF T Ag gy
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THE VICE-CHAIRMAN kSYED SIB
TEY RAZIv. Mr, Hanumanthappa..
(Enterrupiions).

Mrs, Jayanthi Natarajan, please take
your seat. (Interruptions)

st fapar @e @ AOET WA
AR o A gMT G WA g,
ey & g7« wwar @ 0@
TEAE I & 1 wfgy ar § oy
fazmg ¥ ik @ smrg. ..
(ew=erT)

(e b En
e desorad—eress
AT Wu/a@’:ﬂ
1 vu*‘.zwd‘ /(/’j»» s
el Ly Uy

THE VICE-CHAIRMAN: Mr. Hanu-
manthappa, please, (Interruplions) Al
of you, please take your seat. (Interrup-
{ions)

SHRI &, MUTHU MANI: For regio-
nal languuges, there is no  typewriter
facility in the Rajya Sabha,
(Interruptions).

SHR! H. HANUMANTHAPPA (Kar-
nataka): (Spoken in Kannada)... (In-
(Interruptions).
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The problem is, some of you  speak
Hindj, some others do not understand
thay at all... \Imterruptions)... Just a
minute,

SHRI SHANKAR DAYAL SINGH:
Some, people do mnot understand English
... (Interruptions) .. .

SHRI S. MUTHUMANL The countty
has to go forward... (Interruptions)...
Then only we can understand and have
our rights,

.. .(Interruptions) . .

THE VICE-CHAIRMAN (SYED SIB-
TEY RAZI): Please take vour seat.

SHRI H. HANUMANTIIAPPA: Some
people who talks in Tamil just like Mrs.
Jayanthi Natarajan, or some people who
talk in Kannada like Hapumanthappa,
are not understood by the Hindi-speak-
ing people, So, we have to find a way
out, The jounding fathers of our
Constitution gave us something and
we have accepted the three-language for-
mula, How long do we protest? Why
are you fighting today? It is not be-
cause of language, It is because of
sharing of services,” That is more im-
portant. Why are you on dharna today
before the UPSC and not at the door-
of Pparliament House? You have gone
to the UPSC becaunse it js a question of
sharing of posts. .. (Interruptionsy. ..
This i¢ the crux of the problem. Tt is
not & question of the language  of
Tamil, Hindi, Asgsamese or Kannada...
(Interruptions) . . .Tt i3 the sharing of
jobs. Come, let ns accepy it today, let
us split the services according to States
on inter se merit. You take on interse
merit, we take on inter se merit, let
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the North-East take on ‘inter se meri,
let Assamr take om infer s¢ merit. Them
there is no question of dharna before the
UPSC. This & the real problem, not
language. When I go out. if want a
cup of tea,

Rt oY g & T AT FX AT & FN
T Y aff ufen, o M afiverare §
T E FeAAME *gd § TH I
frag amrroagdt s & 77

Even by signs we are able to do it. Yo
it is not a question of language. It is
a question 6f sbaring of resources, shar-
ing of services sharing of administre-
tion. This is the problem here. .. (Inter-
ruptions) . . .

THE V‘.[QE-GHAIRMAN (SYED-
SIBTEY RAZI): Prof. Dutts...(Intey
ruptions) .., Now you listen to the hon.
Member from the North-East.

SHRI H. HANUMANTHAPPA . : How
honest are we? I am not against any re-
gional language, T am not against Hinds
.. . (Interruptions) . .

THE VICE-CHAIRMAN (SYED-
SIBTEY RAZI): Mr. Hanumanthappa. I
thought you have completed.

SHRI H. HANUMANTHAPPA: X
can understand Hindi, T can speak Hindi,

I oan speak Kannada also. But bow
fair are you to the country?
THE VICOE-CHAIRMAN (SYED-

SIBTEY RAZI): I have identified ano-
ther Member.

SHRI H, HANUMANTHAPPA: Let
us not quarrel on languages, There
are basic issues yet to be decided, Let
us think on those lines, The  whole
country is watching what we are doing
here,  This is not the way,

DR, B. B. DUTTA (Nominated):
Sir, what we are afraid of is this, there
is a trend—in this discussion also it was
quite evident—to downgrade  English,
to slowly corner English and give Hindi
an increasingly upper hand, This kind
of a manipulation will create 3 danger
for the natjon,

Sce what the picture in the North-
East is. We have got so many Northe
Bastern States, Their State language is
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English, And the numeroug tribal com.
munjties are using English a5 their link
language, In the State Assembljes, the
entire deliberations of those Assembijes
are being conducted in English, Those
States are demanding inclusion of Eng-
lish in the Eijghth Schedule itself, I
must inform the House that English,
after the British had left India, is no
longer a foreign language, It is an
Indian language, Some of the brightest
sons and daughters of this country have
written in English, You see the publi-
cations, Beautiful English literature
has come up from the Indians not from
the Englishmen English medium schools
are multiplying and spreading into inte-
rior areas We should not forget a]l these
things. We should not take a myopic
view of India. Our vision of India,
should be about India as it is, not
of a truncated  India, not
merely a pary of it, the Northern India,
the Southern India or the Fastern India,
We should have a clear vision of the
country, For God’s sake, don’t bring
in this issue,  Wg have the  highest
respect for all the eminent feaders sit-
ting there, Weg have the highest regard
for Hindi, W, understang  Hindi
easily. . .(Interruptions) .

THE VICE-CHAIRMAN (SYED-
SIBTEY RAZI): Al right. Try to be
brief,

DR, B. B. DUTTA: Don’t try to
push §. . . (Interruptions) .

THE VICE-CHAIRMAN: It is ot
a discussion. . , (Interruptions),

SHRI DIGVIIAY SINGH) (Bihar):
Mrs, Alva you should go to the Lok
Sabha, Why are you gifting here?...
(Interruptions)

IS He@T St HT 7 0 qvr §
JET o9r, ¥ g v gE Eosw
TR AY W AW F i 9% AN
37 &5 W& @F @ §F ST 2
wa ¥ T @ ?

=t wET e Fag : o g
# faw & E @ ww @w g
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g Bt ww T WIS S, S
& v 3wt Qe s
¥ 9T gowt S F7 TEe0 49%E W
=T T gy § 1 ufar g oTeE
W ozwwr owm gfar & w1 EES
TATAT TREI RS AEed Wl 8§
afew agl O IW A% ¥ T
o o S wE wisy, foRn T
GEE CARAT &, HAST q@o @Al
T wn Wl ANt (HFET) 5,000
e FT GO Y W AW T | TSI
200 @7 TEM g W A WE %
o EeTe ¥ 9g W OWW W &
o srisir o & L (Fmasw)

THE VICE-CHAIRMAN (SYED SIB-
TEY RAZI): No, no. Please. (Infer-
ruptions) .. .Please, Mr.  Virumbi, Mr,
Virumbi, please take your seat. Don't
be excited,

ot e wew @ T 99, &
ag ar aew g sw fr g fry A
v § ? frv 9w ¥ =Wl € AEW
g W a4l gW °g &. . . (aum)
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SHRI INPEFR KUMAR GUJRAL:
Sir, 7 will take a couple of  minutes
oniy -o point out three things, One,
of coucse. is that 1 belong to the dimi-
nishiry community of those who have
participated in the freedom  struggle,
1 am also one of those who have sat
in this House for long enough  years
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called Gujral Committee on Urdu, When
we examined Urdu, we did not examine
Urdu, We examined the problems of
Indian languages, their place in our life
an} their future, What was our basic
presumption? The basic presumption of
freedom struggle, the basic presumption
of what put wus together, And I do
rot agree with my friend that we had
never broken in the past

SHRT DIGVIJAY SINGII: Not
caus; of ‘langnage, Sir.

be-

SHRI INDER KUMAR GUIJRAL: It
may not be important, The unity ef

India is the primary source. 1 bow
my head before our forefathers  and
thwe who framed the Constitution.

They saw the vision of a diverse India.
They saw the diversity of Indian langu-
aze’, They kmew that we have tofind
a common factor; and they found it,
What did they find?  They found two
things,  One  of course, is the equal
<*~t1q for all Indian languages, And
te~~uge of historical reasons English has
come in, il is there, So we also
out it in the Eighth Schedule. There-
fore, it has become a languags of com-
municotion hetween ns, rightty or-wrong-
lv. T am talkine of  history only.

Mow. we come to a different stage. That
wrs how do de talk to each other?
Therefore, the idea of a three-language

formmla wa< perceived. It is a misfor-
tme—I am not blaming anybody—that
the three-ltnguanma formula hag Dot
heen implemented honestly in any part
of the coun‘ry, This is 5 fact. This
is also a fact that although we are mov-
ine towards creating a new  type of
Tndianness, which is correct, we are try-
ing to understand and Ind amongst our-
selves the highest common factor, We
are under different stresses and strains—
th> stresses caused by the unequal eco-
nomic development, the stresses caused
kv all of us to get into the position of
power and authority, Tt is correct,
is nothing wrong in ir, At the same
time, we are trying to ses the world
changing, We cannot now shut our
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doors and sit inside, 1 entirely en-
dorse what my friend, the Minister, has
said, I think this is the 1ight policy
to follow that all languages are availa-
ble and alj languages should be availa-
ble, Bui, let us not become prisoners
of the past in one sense that even if
people talk of the moon, we shall talk
in a language which does not spell that
ovt, ILet us try to build the language,
Languages cannoy be bujlt  overnight.
People take centuries and centuries par-
ticularly to make a language modern and
particufarly to make a method of com-
munication of the modern urgeg of thle
humanity, 1, therefore, feel and ap-
peal, if T may, with your permission,
Sir,—and I do so, if you kindly give me
some credit for being in that age group,
which is slightly senior to others—
I urge this debate must end on  one
note, And that note is Wwe are
Indians first, we are Indians last, All
Janguages are ours and ali shall prosper.

THE VICE-CHAIRMAN (SYED SIB-
TEY RAZI): The matter ends here. We
adjourn for lunch ¢ill 2,30 p.m.

The House then  adjourned
for lunch at thirty-three mi-
nutes past one of the clock.

——ed

The House reassembled after lunch at
thirty-three minutes past two of the
clock, The Vice-Chajrman (Misg Saroj
Khaparde) in the Chair,

The peymen; of gratuity (Amend-

ment) Bill, 1993,

THE VICE-CHAIRMAN (MISS SA-
ROJ KHAPARDE): Honourable Mem-
bers before we take up Speciai Mentions,
first we will take up the legislative
business, Shri P, A. Sangma,

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI P. A.
SANGMA): Madam Vice-Chairperson, I
move:

“That the following amendments
made by the Lok Sabha in the Pz}y-
ment of Gratunty (Amendment)  Bill,

[ RAJYA SABHA ]

References 464

1994, be taken jinto comsideamtion,
namely:—

Enacting Formula

1. Page 1, liee 1,—
for ‘Forty-fourth® substitute ‘Forty-
fifth®

Clause-1

2. Page 1, line 4.-
for ‘1993 substitute ‘1994’
The question was put and the metien
was adopted.

SHRI P. A. SANGMA: I mowx

“That the amendments made by the
Lok Sabha in the Bilf be agreed to.”

The question was put dnd the modion
was adopted,

Formation of Commiitee for Cente-
nary Celebration of Acharya Vinoba
Bhave

SPECIAL MENTIONS
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